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IN THE CENTRAL ADMINISTRATiVE TRIBUNAL, J%IPUR BENCH

JAIPUR.,. 2 F*‘ﬁ(
O.A. 611/92 ) Déte of decislion: 26.2.93
KANHAIYA LAL KALOSIA : Applicant. l
Mr. K.L. Thawani : Counsel for tq: applicant.
VERSUS %T
UNION OF INDIA 5% ORS : Respondents.

PER HON 'BLE MR. GOPAL KRISHNA, JUDICIAL ME&BER:
|

In this application U/S 19 of the éaministrative

Tribunals Act, 1985, the applicant, Kanhai¥a Lal Kalosiz
<

L
Assistant Superintendent Post Offices, Kotd has challenc

ed his transfer on the said post from Kota ﬁo Jodhpur.,

2. I have heard the léarned counsel fo? tﬁe

applicant. The learned counsel for the respondénts is
1 - .

not present.
3. The Departmental Representative, Mr%éR.L. Verma,
Inspector, R.M.S., Jaipur has produced a co%? of'ﬁhe
order dated 26.3.1992 and a copy of the charﬁe'report,
whereby the applicant has been transferred 05 the said
post to Ajmer at his own request and cost. %be charge
report shows that the charge of the office o%%Assisﬁant
Superintendent of Post Offices (HQrs) was ma&é over by
N.M, Mali to the applicant at Ajmer on 31.3.%2 in‘
accordance with the D.P.S., Rajasthan EasterJERegion,
Jaipur Memo NO. STAFF/23 -2 /ASPOs/Kw dated 26.@.19924 The
operation of the impugned order (Annexure A-l?iwas staye
till further orders vide an order of this Tri$&nal dated
21.12.89. Since the applicant stands transfeg%ed to
Ajmer Division at his own reqﬁest and cos%yyﬁhé impugned
order now stands cancelled,&g? thisapplicatiJW has
become infructuous. It is, therefore, dismissLd with
no order as to costs.

Citrnptne

- 2615093 .
( GOPAL KRH%HNA )
Judicial Member
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MEMO NO,STAFF/23-2/ASPOs/Kw,
Dated at JP,the 26-3-1992,

Dir-~ctor Postal Services,Rajasthan Eastern
Region,Jaipur is pleased to order the following
ttansfers and postings with immediate effect:i-

i - Orders regardir - transfer and posting of
- Shrd Pxitdm Singh,ASHOs ,Kota are hereby
cancelled, He is now directed to Jjoin as

ASPOs (Hq) Kota on expiry of leave at his
request and cost,

- On relief, Shri K,L.Kalosia,AStt. Supdt. of FOs
\ Kota to be Asstt.Supdt. of POs(Hq) Ajmer Dn,

-\

vice Shr1 A.R.Gurnani, at his own request and.
cost..

3~ On relief, Shri A.R.Gurnani,Asstt. Supdt. of
POS(Hq)Ajmer to be Asstt, Supdt. of Post off*
Udaipur Dn.Udaipur vice Shri Assan Chand
promoted to PS Gr.B cadre,

RelieVlng and assumption charge reports should
be submitted to all concerned,

g
K\:i: "

(J.P.Ga G)
- Asstt, Postmaster General,

Rag Eastern Region, Jaipurw502007.
A copy of this memo is 1ssued to i~

1- The Chief PMG,Raj.Circle: Jalpur.
il

2~ The PMG, Eastern egio Jalpur. (3) The Sr.Supdt of
POs Udalpur/Kota/AJ

4= The Supdt. of FOs, Tonk (5) The PMs Kota/Tonk.

6~ The Sr.Postmaster. JAjmer, (7) A1l the concerned

officials. (8) Office copy.




